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HIGHLIGHTS 

I. REGISTERED COMPANIES AS ON 30th APRIL, 2014  
 

1. The total number of companies registered in the country as on 30th April, 

2014, stood at 13,95,579. Of them, 2,72,752 companies were closed; 1,42,442 

were lying dormant; 5,094 companies were under liquidation; 23,314 

companies were in the process of being struck-off and 146 companies were in 

the process of being re-activated. Taking the above into account, there were 

9,51,831 active companies as on 30th April, 2014.  
 

2. Out of the 2,72,752 closed companies, 10,204 companies were 

liquidated/dissolved; 2,46,848 companies were defunct (and hence struck-

off); 13,888 companies were amalgamated/ merged with other companies; 

1,812 companies were converted to LLP and dissolved. Table-1.1 presents the 

summary picture of companies count as on 30th April, 2014. 
 

3. Authorised Capital wise distribution of active companies as on 30th 

April, 2014 (Table-1.2) indicates that about 64.89% of companies (6,17,678 

in number) have authorized capital less than or equal to Rs. 10 lakh each and 

about 2.31% of companies (20,279 in number) have authorized capital of 

above Rs.10 crore each. 

 

4. State/UT-wise distribution of registered companies indicates that 

Maharashtra has the highest number of companies (2,83,719), followed by 

Delhi (2,61,670) and West Bengal (1,81,197). Amongst ‘Active Companies’, 

Delhi has the maximum number of active companies (1, 89,343), followed by 

Maharashtra (1,88,723) and West Bengal (1,34,097) as on 30th April, 2014 

(Table-1.3). 
 

 

5. Economic-activity wise classification of active companies reveals that 

almost 2.03 lakh companies are in Manufacturing; followed by Business 

Services (2.01 lakh), Trading (1.44 lakh) and Construction (1.02 lakh). 

Business Services comprise information technology, research & development 

and other business activities (such as law, audit & accounts and consultancy, 

etc.) (Table-1.4 and Chart 1.1).  
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‘M&Q’ is Mining & Quarrying, EG&W is Electricity, Gas and Water, ‘TS&C’ is Transport, Storage and 

Communication. 43,484 active companies (unclassified category) are having invalid Economic Activity 

(NIC-2004) Code.  

 

II. REGISTRATION OF NEW COMPANIES DURING APRIL, 2014 
 

6. During the month of April, 2014, a total of 765 companies were 

registered with collective authorized capital of Rs. 166.62 Crore. Of them 758 

companies (including a One Person Company) were registered as Companies 

Limited by Shares with authorized capital of Rs. 166.62 Crore; 7 companies 

were registered as Limited by Guarantees (Table-2.1). One Government 

Company, HLL Infra Tech Services Limited, was registered during April, 2014, 

with authorized capital of Rs. 50 Lakh, as a Central Public Sector Undertaking 

in Kerala.  
 

7. Economic-activity wise classification of companies registered during 

March, 2014 (Table-2.2 and Chart 2.1) reveals that 301 companies are in 

Business Services; followed by 118 in Manufacturing, 86 in community, 

personal & social services, 74 in Trading, and 53 in real estate & renting. 
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Chart 1.1: Sector-Wise Active Companies As on 30th April, 2014
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‘M&Q’ is Mining & Quarrying, EG&W is Electricity, Gas and Water, ‘TS&C’ is Transport, Storage and 
Communication.  

8. During the month, 224 (29.2%) new companies were registered in Delhi; 

followed by 124 (16.2%) in Maharashtra, and 80 (10.4%) each in states of 

Andhra Pradesh and Tamil Nadu (Table-2.3).  

 

III. Limited Liability Partnerships  

9. As on 30th April, 2014, a total of 22,346 Limited Liability Partnerships 

(LLPs) were registered in the country and out of them 22,116 were active.  

About 82.1% active LLPs (18,159 in number) have obligation of contribution 

less than or equal Rs. 5 Lakh each; and only about 3.2% (712 in number) of 

LLPs have obligation of contribution of above Rs.1 crore each. (Table 3.1 and 

Chart 3.1) 
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10. Broad economic sector wise classification of active LLPs as on 30th April, 

2014 reveals that Service Sector accounts for 16,724 LLPs, followed by 

Industry and Agriculture sectors accounting for 5,033 and 357 LLPs 

respectively. Economic-activity wise classification of total active LLPs as on 

30th April, 2014 reveals that 8,958 LLPs are in Business Services; followed by 

2,646 in Real estate & renting, 2,578 in Construction and 2,304 in Trading 

(Table 3.2 and Chart 3.2).  

‘M&Q’ is Mining & Quarrying, EG&W is Electricity, Gas and Water, ‘TS&C’ is Transport, Storage and 
Communication. 
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IV. Registration of LLPs during April, 2014 

11. During the month, a total of 562 LLPs were registered with their 

collective obligation of contribution of Rs. 208.82 crore. Highest number of 

205 LLPs were registered in Maharashtra (36.48%), followed by 85 in Delhi 

(15.12%) (Table 3.3). Economic activity wise classification of LLPs registered 

during the month reveals that highest numbers of 252 LLPs were registered in 

Business Services, followed by 60 in each Construction and Manufacturing 

Sectors (Table 3.4 and Chart 3.4).  

 

‘M&Q’ is Mining & Quarrying, EG&W is Electricity, Gas and Water, ‘TS&C’ is Transport, Storage and 

Communication. 
 

V. Foreign Companies  
 

12. As on 30th April, 2014, a total of 3,239 foreign companies were doing 

business in India. During the month of April, 2014, 2 foreign companies were 

registered in India under Business Services and Community, personal & 

Social Services in Maharashtra and Delhi respectively.  

 

***** 
 

Business Services
45%

Construction
11%

Manufacturing
11%

Real est &renting
10%

Com, prsnl& scl 
Srvs
9%

Trading
9%

Agri & allied
2%

TS&C
2%

Fin
1%

M&Q
0%

Chart 3.4: Sector wise LLPs Registered: April, 2014

Total is 562



6 
 

Table 1.1 Summary Statement on Companies Count as on 30th April, 2014 

 
1 Total Number of Companies Registered as on 30th April, 2014 13,95,579  

2 Total Number of Closed Companies 2,72,752  

i.  
No. of Companies Liquidated/Dissolved 10,204 

ii.  
No. of Companies Defunct/ Struck-off  (Section 560) 2,46,848 

iii.  
No. of Companies Amalgamated/ merged 13,888 

iv.  
No. of Companies Converted to LLP  1,812 

3 Number of Companies lying dormant  1,42,442  

4 Number of Companies under Liquidation 5,094  

5 Number of Companies under the process of Section 560 23,314  

6 Number of Companies lying AIPG (Active in Progress) 146  

 Number of Active companies  9,51,831  
Note: 

1. Dormant Companies are those which have not filed their statutory annual filings (form 20B, 
23AC/23ACA) consecutively for three years or more. 

2. AIPG (Active in Progress): A dormant company is allowed 21 days by the Ministry to do 
its pending annual filings. During this period the status of company remains Active in 
Progress. 

3. Sikkim is not covered under the Companies Act, 1956. 

 

 

Table 1.2: Authorised Capital-wise Active Companies as on 30th April, 2014 
(Authorized Capital in Rs. Crore) 

Authorised Capital Range 

Private   Public   Total 

Number 
Authorized  
Capital 

Number 
Authorized  
Capital 

Number 
Authorized  
Capital 

Up to 1 lakh 
         315,003  

                 
3,119  

           
1,522  

                          
1  

         
316,525  

                 
3,120  

Above 1 lakh to 5 lakh 
         177,787  

                 
7,490  

           
9,216  

                     
459  

         
187,003  

                 
7,949  

Above 5 lakh to 10 lakh 
         108,470  

               
10,592  

           
5,681  

                     
542  

         
114,151  

               
11,134  

Above 10 lakh to 25 lakh 
           83,177  

               
17,315  

           
5,186  

                 
1,138  

           
88,363  

               
18,453  

Above 25 lakh to 50 lakh 
           67,381  

               
29,203  

           
5,305  

                 
2,421  

           
72,686  

               
31,624  

Above 50 lakh to 1 crore 
           56,925  

               
50,655  

           
7,794  

                 
7,347  

           
64,719  

               
58,002  

Above 1 crore to 2 crore 
           31,691  

               
52,702  

           
5,176  

                 
8,906  

           
36,867  

               
61,608  

Above 2 crore to 5 crore 
           28,123  

             
102,309  

           
8,206  

               
32,371  

           
36,329  

             
134,680  

Above 5 crore to 10 crore 
             9,240  

               
73,125  

           
5,669  

               
45,267  

           
14,909  

             
118,392  

Above 10 crore to 25 crore 
             5,619  

               
93,580  

           
4,934  

               
84,819  

           
10,553  

             
178,400  

Above 25 crore to 100 crore 
             3,256  

             

162,798  

           

3,463  

             

180,278  

             

6,719  

             

343,075  

Above 100 crore to 500 crore 
                 976  

             
205,449  

           
1,163  

             
252,400  

             
2,139  

             
457,849  

Above 500 crore to 1000 
crore                  113  

               
84,733  

               
222  

             
177,098  

                 
335  

             
261,831  

Above 1000 crore  
                 108  

             
422,641  

               
425  

         
1,896,846  

                 
533  

         
2,319,486  

Total 
         

8,87,869  
         

13,15,711  
         

63,962  
         

26,89,894  
         

9,51,831  
         

40,05,605  
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Table 1.3: State/UT-wise Status of Companies Registered as on 30th April, 2014 
 

Sl. 
No State Registered Closed Dormant 

Under 
Liquidation 

Under Struck-
off AIPG  Active 

1 AN Islands              223  5                  46                 -                   -        2                170  

2 Andhra Pradesh         92,342  8,576           22,974               270               830      18           59,674  

3 Arunachal Pradesh              483  234                  10                   2                 64      -                  173  

4 Assam           9,050  2,704                177                 15            1,292      -               4,862  

5 Bihar         18,061  2,328             1,242                 42            3,381      3           11,065  

6 Chandigarh         12,267  3,746             1,119                 67                 67      -               7,268  

7 Chhattisgarh           7,168  1,013                255                   1                 20      1             5,878  

8 DN Haveli              428  37                  56                 -                     8      -                  327  

9 Daman & Diu              302  58                  23                   1                 34      -                  186  

10 Delhi       261,670  42,103           28,566               658               986      14         189,343  

11 Goa           7,197  1,354                451                 11               643      -               4,738  

12 Gujarat         78,002  13,675           11,025               563            2,665      6           50,068  

13 Haryana         23,487  2,346             2,191                 26                 83      2           18,839  

14 Himachal Pradesh           4,513  1,076                427                 20               107      -               2,883  

15 Jammu & Kashmir           3,800  579                986                 16                 72      -               2,147  

16 Jharkhand           8,255  1,013                637                 12               805      1             5,787  

17 Karnataka         73,535  14,723             8,047               486               972        7           49,300  

18 Kerala         36,280  10,059             2,279               302                 80        4           23,556  

19 Lakshadweep                12  -                      2                 -                   -          -                    10  

20 Madhya Pradesh         28,436  7,178             1,366                 65               179        1           19,647  

21 Maharashtra       283,719  56,813           34,720            1,122            2,284        57         188,723  

22 Manipur              353  154                  17                 -                   40          1                141  

23 Meghalaya              914  318                  14                   2                 72          -                  508  

24 Mizoram                91  53                    7                 -                     7          -                    24  

25 Nagaland              465  263                  25                   1                 36          -                  140  

26 Orissa         17,567  5,169                578                 63               594  -             11,163  

27 Pondicherry           2,670  1,121                230                 13                   9      -               1,297  

28 Punjab         25,412  8,306             2,068               112               116      -             14,810  

29 Rajasthan         44,094  6,717             1,424                 75            2,191      2           33,685  

30 Sikkim                 -    -                     -                   -                   -        -                     -    

31 Tamil Nadu       109,730  26,893           15,726               267            1,585      20           65,239  

32 Tripura              315  79                    5                 -                   42      -                  189  

33 Uttar Pradesh         59,206  10,964             4,819               213               591      5           42,614  

34 Uttarakhand           4,335  665                  87                 14               289      -               3,280  

35 West Bengal       181,197  42,430                843               655            3,170      2         134,097  

  Total    1,395,579  272,752         142,442            5,090          23,314  146         951,831  

Note: 
1. Dormant Companies are those which have not filed their statutory annual filings (form 20B, 23AC/23ACA) 

consecutively for three years or more. 

2. AIPG (Active in Progress): A dormant company is allowed 21 days by the Ministry to do its pending annual 
filings. During this period the status of company remains Active in Progress. 

3. Sikkim is not covered under the Companies Act, 1956. 

 

 

 

 

 
 



8 
 

Table 1.4: Economic-activity wise active companies as on 30th April, 2014 
(Authorized Capital in Rs. Crore) 

Sl. 
No 

Economy Activity 

Private Public Total 

Number 
Authorized 

Capital 
Number 

Authorized 
Capital 

Number 
Authorized 

Capital 

I Agriculture and Allied Activities 21,265 14,414 2,822 32,429 24,087 46,843 

II Industry 3,04,160 6,45,430 25,685 15,69,653 3,29,845 22,15,083 

1 Manufacturing 185,321 344,736 17,890 605,165 203,211 949,900 

2 Construction 97,324 171,589 5,329 194,402 102,653 365,991 

3 Electricity, Gas & Water companies 10,917 104,102 1,725 713,414 12,642 817,516 

4 Mining & Quarrying 10,598 25,004 741 56,672 11,339 81,676 

III Services 5,23,891 5,71,022 30,565 8,28,531 5,54,456 13,99,553 

1 Business Services 194,899 166,287 6,953 217,180 201,852 383,467 

2 Trading 138,505 121,987 6,212 99,475 144,717 221,462 

3 Real Estate and Renting 66,624 57,207 3,759 29,893 70,383 87,100 

4 Community, personal & Social Services 56,745 50,761 3,837 111,570 60,582 162,332 

5 Finance 37,481 134,030 8,225 201,429 45,706 335,459 

6 Transport, storage and Communications 29,023 39,679 1,449 130,457 30,472 170,136 

7 Insurance 614 1,070 130 38,527 744 39,597 

IV Unclassified 38,553 84,845 4,890 259,280 43,443 3,44,125 

 Total 8,87,869 13,15,711 63,962 26,89,894 9,51,831 40,05,605 
Note: Companies having invalid Economic Activity (NIC-2004) Code have been categorized as Unclassified 

 

 

Table 2.1: Category-wise Registration of New Companies during April, 2014 
 

Sl.No Category  Number 
Authorized Capital 
(Rs. Lakhs) 

I Company Limited By Shares 758 16662 

i.  Private 734 15408 

ii.  Public 24 1254 

II Company Limited By Guarantee 7 0 

i.  Private 4 0 

ii.  Public 3 0 

  Total 765 16662 

Note: Companies were registered under New Companies Act, 2013 from 28.04.2014. During April, 

2013, three new companies has been registered under companies Act, 2013.  

 
Table 2.2: Activity-wise New Companies Registered during April, 2014 

(Authorised Capital is in Rs. Lakhs) 

Sl No Economic Activity 
Private Public Total 

Number 
Authorised 

Capital 
Number 

Authorised 

Capital 
Number 

Authorised 

Capital 

I 
Agriculture and Allied 
Activities 

25 154 1 5 26 159 

II Industry 174 4,287 6 1,120 180 5,407 

1 Manufacturing 114 2,551 4 1,110 118 3,661 

2 Construction 48 1,710 1 5 49 1,715 

3 Electricity, Gas & Water 7 21 1 5 8 26 

4 Mining & Quarrying 5 5  0 5 5 

III Services 539 10,968 20 129 560 11,098 

1 Business Services 295 2,593 6 56 301 2,649 

2 Trading 74 690  0 74 690 

3 
Community, personal & 

Social Services 
81 2,150 5 21 87 2,172 

4 Real Estate & Renting 48 167 5 25 53 192 

5 
Transport, storage & 

Communications 
28 305  0 28 305 

6 Finance 13 5,063 4 27 17 5,090 

 Total 738 15,408 27 1,254 765 16,662 
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Table 2.3: State/UT-wise Registration of companies during April 2014 
(Authorised Capital is in Rs. Lakhs) 

 

Sl No State/UT 

Private Public Total 

Number 
Authorised 

Capital 
Number 

Authorised 
Capital 

Number 
Authorised 

Capital 

1 Andhra Pradesh 80 1,378 - - 80 1,378 

2 
Arunachal 
Pradesh 

1 1 - - 1 1 

3 Bihar 4 17 - - 4 17 

4 Chandigarh 3 3 - - 3 3 

5 Chhattisgarh 1 1 - - 1 1 

6 Delhi 219 1,629 5 25 224 1,654 

7 Goa 4 4 - - 4 4 

8 Gujarat 12 18 - - 12 18 

9 Haryana 46 174 - - 46 174 

10 
Himachal 
Pradesh 

1 5 - - 1 5 

11 
Jammu & 
Kashmir 

1 1 - - 1 1 

12 Jharkhand 5 13 1 10 6 23 

13 Karnataka 52 842 - - 52 842 

14 Kerala 27 479 2 15 29 494 

15 Madhya Pradesh 12 199 2 15 14 214 

16 Maharashtra 118 2,857 6 1,115 124 3,972 

17 Orissa 5 22 2 10 7 32 

18 Punjab 6 14 - - 6 14 

19 Rajasthan 8 13 - - 8 13 

20 Tamil Nadu 76 5,614 4 31 80 5,645 

21 Uttar Pradesh 27 65 2 17 29 82 

22 Uttarakhand 3 202  - 3 202 

23 West Bengal 27 1,858 3 16 30 1,874 

  Total 738 15,408 27 1,254 765 16,662 
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Table 2.4: Activity-wise Companies changing to ‘non-Active’ during April, 2014 

Sl. 
No 

Economic Activity Closed Dormant Under 
Liquidation 

Under 
Struck-off 

AIPG 

I Agriculture & Allied Activities 50 5 0 72 3 

II Industry 689 88 4 465 41 

1 Manufacturing 424 70 4 272 32 

2 Construction 199 14 0 132 6 

3 Electricity, Gas & Water companies 36 1 0 29 0 

4 Mining & Quarrying 30 3 0 32 3 

III Services 1406 116 10 1036 56 

1 Business Services 548 30 4 365 12 

2 Trading 250 40 2 311 16 

3 Finance 241 10 1 53 8 

4 Real Estate & Renting 194 9 0 127 8 

5 Transport, storage & Communications 61 9 0 51 7 

6 Community, personal & Social 
Services 

105 18 3 126 5 

7 Insurance 7 0 0 3 0 

IV Unclassified 111 22 1 83 8 

  Total 2,256 231 15 1,656 108 

 
 
 
 

Table 3.1: Obligation of Contribution wise LLPs as on 30th April, 2014 
 

Obligation of Contribution Number 
Obligation of 
Contribution 
(in Rs Lakhs) 

Up to 1 lakh  15,372   11,968  

Above 1 lakh to 5 lakh  2,787   9,544  

Above 5 lakh to 10 lakh  1,412   13,231  

Above 10 lakh to 25 lakh  842   15,546  

Above 25 lakh to 50 lakh  513   20,964  

Above 50 lakh to 1 crore  478   41,759  

Above 1 crore to 2 crore  217   33,450  

Above 2 crore to 5 crore  245   86,177  

Above 5 crore to 10 crore  97   77,077  

Above 10 crore to 25 crore  77   129,839  

Above 25 crore to 100 crore  67   383,658  

Above 100 crore to 500 crore  9   216,558  

Total 22,116 1,039,770 
Note: Obligation of Contribution consists of tangible and intangible property or other benefit brought 

in by the partners to the limited liability partnership. 
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Table 3.2: Economic-activity wise active LLPs as on 30th April, 2014 
Sl. 
No 

Economic Activities Number Obligation of 
Contribution 
 (in Rs Lakhs) 

I Agriculture & Allied Activities  357   14,411  

II Industry  5,033   379,757  

1 Construction  2,578   110,386  

2 Manufacturing  2,164   112,740  

3 Electricity, Gas & Water companies  156   148,073  

4 Mining & Quarrying  135   8,557  

III Services  16,724   645,590  

1 Business Services  8,958   193,826  

2 Real Estate & Renting  2,646   137,517  

3 Trading  2,304   211,165  

4 Community, personal & Social Services  1,925   45,718  

5 Finance  449   53,008  

6 Transport, storage & Communications  434   4,288  

7 Insurance  8   68  

IV Unclassified  2   12  

 Total  22,116   1,039,770  

 
Table 3.3. State/UT-wise Registration of New LLPs during April, 2014 

Sl No State Number 
Obligation of Contribution 

(Rs. In lakhs) 

1 Andhra Pradesh 17 10,041 

2 Assam 1 1 

3 Bihar 4 3 

4 Chandigarh 2 2 

5 Chhattisgarh 2 101 

6 Delhi 85 499 

7 Goa 2 2 

8 Gujarat 36 4,713 

9 Haryana 14 725 

10 Jharkhand 3 2 

11 Karnataka 69 874 

12 Kerala 25 405 

13 Madhya Pradesh 2 4 

14 Maharashtra 205 1,856 

15 Orissa 3 7 

16 Punjab 3 1 

17 Rajasthan 15 78 

18 Tamil Nadu 32 119 

19 Uttar Pradesh 11 167 

20 West Bengal 31 1,286 

  Total 562 20,882 

Note: Obligation of Contribution consists of tangible and intangible property or other benefit brought in by the 

partners to the limited liability partnership. 
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Table 3.4: Activity-wise Distribution of LLPs Registered during April, 2014 
 

Sl.No Economic Activity Number 
Obligation of 

Contribution (Rs. In 
lakhs) 

I Agriculture & Allied Activities 11 129 

II Industry 122 12,937 

1 Construction 60 941 

2 Manufacturing 60 11,945 

3 Mining & Quarrying 2 51 

III Services 429 7,816 

1 Business Services 252 2,577 

2 Real Estate & Renting 59 758 

3 Trading 49 715 

4 Community, personal & Social Services 51 312 

5 Finance 8 3,423 

6 Transport, storage & Communications 10 30 

 Total 562 20,882 

 


